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114. 05-09-2018 - CP(IB) N0.780/KB/2018 - NSAF India Ltd. Vs. Simplex
Infrastructures Ltd.

ORDER

The Ld. Counsel for the Operational Creditor appeared. The Ld. Counsel
for the Corporate Debtor also appeared.

Both of the Ld. Counsels have made submission that the matter is settled

in between the parties out of the Tribunal.

The Ld. Counsel for the Operational Creditor seeks liberty to withdraw the

Petition. Permission is granted.

The Petition stands withdrawn ad disposed of. _ \
o
(Madan B Egsavi)

Member(Judicial)



